
a66i  Written An*twr» JYAISTHA 12. 1889 (SAKA)  Written An 2662:.

M/s.  Hyderabad M/s. IkU A*ri- Hyderabad 
Allwyn Metal Works cultural Machi- 
Ltd., Hyderabad  nery Mfg. Co.

Ltd., Tokyo.

12*000  licensed 
13-3-67.

M/s  Pravara Tools 
& Implement! Co
operative  Society, 
Pr*v«rxugar.

M/s.  Yanmar 
Diesel 
Co. Ud

Pravarnsgar Only a letter of' 
intent has  been 
issued. Industrial 
licence will  be
granted after the. 
terms of  foreign 
collaboration  and. 
requirements  of.' 
imported  capital, 
goods  are  ap
proved.

In addition, two more schemes of the 
Government of Punjab and UJP. State 
Industrial Development  Corporation 
for the  manufacture of 12,000 and
15,000 Nos. power tillers per annum 
respectively have been approved in 
principle. These schemes also envisage 
collaboration -with  Japanese  firms. 
They have been given  extension of 
time to submit detailed schemes till 
the end of the year 1967.

Purchase of Raw Material by Public 
Undertakings

141*. Shri Y. A. Prasad:
Shri N. K. Sanghl:

Will the Minister  of  Industrial 
Development and Company Affairs be 
pleased to state the remedial measures 
taken by Government to avoid losses 
incurred by the Public Undertakings 
due to their mode Of purchase of raw 
material?

The Minister of Industrial Develop
ment and Company Affairs (Shri F. A. 
Ahmed): In the absence of any re
ports or complaints about losses aris
ing out of the system of purchase of 
raw materials adopted by public vector 

no remedial  measures 
have been called for.

Forward **"*•*• Ownialssliin 

MU. Start D. C. Sharma: Will  the 
HbMk of Commaroe be pleased to 

tip 'wlwtfaar tbs DantwuM  Com- 
'iBriMp im raunmwimtsrt ncastto* at

the structure and functioning of the 
Forward Markets Commission an̂ a 
complete redrafting of the Forward 
Contracts (Regulation)  Act of  1952. 
for the purpose;

(b) whether the  recommendation, 
has been considered; and

(c) if so, the results thereof?

Ike Minister of Commerce  (8hri 
Dinesh Singh): (a) Yss, Sir.

(b) Not yet.

(c) Does not arise.

Managing Agencies

1412.  Shri piem Chand Verma: will 
the Minister of bdustrbd  Develvp- 
meat A Company Affair* be pleased 
to state:

(a) the number of Companies  life 
the private sector which  have  an 
authorised capital of rupees one crore 
or more; and

(b) the number of Managing Agen
cies which control these companies and . 
the number of concerns being control
led by each Managing Agency?

The Minister «f Industrial psvalep 
meat and Company AKdn (Shri F. A.. 
Ahmed): (a) and (b). The companies 
in the private sector having an autho
rised capital of rupees one cron or 
are in all m of which 228 are manag
ed by 1TO managing agents. The mink-* 
ber of such  companies  undvr tfe#1
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BKMfwieBt of «aeh of thm giuuf- 
ing agents is shown below:—

No of  No. of Companies
Managing  under each  Manag-
Agents  ing Agents

1 8
1 6
. 1 fi
1 4

' 6 3
17 2
152 1

Import of Paper and Board

1413.  Shri Prem Chand Ycrma: WiU
the Minister of Commerce be pleased 
to‘state:

(a) the value of import licences for 
paper and board granted under the 
export promotion scheme during the 
last twelve months;

(b) whether Government  propose 
the stoppage of reduction of import 
-of paper and fcoard under the export 
promotion scheme in view of large 
scale production of these items in the 
country; and

(c) if so, the reasons for not tak
ing the decision so far?

The Minister of Commerce  (Shri 
Dinesh Singh): (a) The statistics  of 
value of import licences issued under 
EJ*. Schemas have not been maintain
ed commodity-wise. The value of im
port licensing done under  the  E.P. 
Schemes for individual commodities 
like paper and Board, therefore, can
not be indicated.

(b)  and (c). The import of paper 
and boards is allowed under the new 
import policy for registered exporters 
■only to the extent of requirement of 
imported raw material to be actually 
used In the manufatcure  of export 
products.  Due note is taken of P**" 
Census production in permitting im
ports of different categories of paper 
and boards.

Imports aad Experts

1414. Shri Prem Chand Verma: WiU
the Minister of Commerce be pleased 
to state:

(a) the number of cases involving 
over-invoicing  and  under-invoicing 
in import and export trade detected 
and the number of cues in  which 
action has been taken during the last
12 months;

(b) the number of cases involving 
the breach of import and export rules 
detected during the last twelve months; 
and

(c) the number of officers and pub- 
licmen against whom prosecution was 
launched and the number of persons 
convicted as a result thereof?

Tbe Minister of Commerce  (Shri 
Dinesh Singh (a) S3 cases

(b) 374 cases

(c) 66 cases of prosecution and 7 of 
conviction.

No officer is involved.
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